
;-: Q/\:•'\ 

Ci 	c 

NOTES OF THE REGISTRY 
	

ORDERS OF THE TRIBUNAL 

2000. 

t the instance ot learned ccun.sel ior 

soth sides,adjodrn.ei to 11.1.2000.Interint order 

to continue till 11.1.2000.Learfled c --unsz~ L for 

eS.N-.4 has filed s1-,C3' Cause,C'JJflter and Addl. 

cnter with cony to both sides which are kept 

on rord.carned Government Adv ite is present 

and is heard. 
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